
MAY 13, 1985 Wrlttftl An.r~'" 296 

FOOD AND CIVIL SUPPLIES be 
pl:ased to state: 

(a) whether the purchase price of 
edible oils by the State Trading Corpo-
ration from the international market 
1ta.s doubled over th~ last one year 
(see 'Financial Express', New Delhi 
dated 9 AprIl, 1985) : 

(b) if so, its impact on the 
country's edible oil impc I t bill; and 

(c) the quantam proposed to be 
imported? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) During the financial 
year 1984-85, the prices of edible oils 
in the in ernational market we re at 
ver y high leve's till June, 1984. There 
was a substantial drop in prices {by 
over US $ 150 PMT) in July, 1984 
and thereafter the prices remained 
more or less at the same level with a 
rise in 'November-December, 1984 and 
a fall in January-February, 1985. 

(b) and (c) : The quantum of edible 
oils to be imported depends upon the 
availability of indigenous oils, likely 
demand of the edible oils, availability 
offoreign excbange and other related 
factors. The impact of international 
prices of edible oils on the import bill 
will depend on the quantum proposed 
to the, imported. 

1 Availability and Prices of Edible 
Oils 

'6342. SHRI JAGANNATH 
PATTNAIK: Will the Minister of 
FOOD AND CIVIL SUPPLIES be 
pleased to "state : 

(a) whethere despite introduction 
of a scheme for sale and distrbution of 
van9\'ati and edible oils from 1 June, 
1984 their prices continued to soar 
lli&ber in the retail market and they 
a-re' not easily available at Fair Pric~s 
'Shops also ; and 

(b) if so, details of 'his SCheme 
and the steps taken in purpose there-
of and the results aChieved so far 
indicat ing the rise/fall in prices of 
various item~ during the period 
January~ 1984 to date? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) and (b): As a result of 
voluntal y agreement, the retail prices 
of vanaspati were fixed. By and large 
th~ vanaspati induslY is adhering to 
voluntary price discipline. The import-
ed edibl e cil is allocated h. States for 
Public Distribution Sy,t..!m a~ a pre-
determind fixed price. This is supPlied 
to the consumers through fair pri e 
shops at the retail prices fixed by the 
St'ates. Generally the availability of 
vanaspati and imported edible oils in 
satisfactory. However, temporary local 
shortages cannot be ruled ou t. The 
Slate Govelnmen~s have been askeo to 
procu'-e 30 % of vanaspati from the 
local vanaspati units in their Siate for 
distribution under Public Distribution 
Systemr 

[TIQnsJation] 
Higb Rise Buldings in Delhi 

6343. SHRI MURLIDHAR 
MANE: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether most of the High rise 
buildings in Delhi have serious archi. 
t~ctural short-coming and also not 
fitted with fire protection system; 

(b) jf so, whe~her any inquiry has 
been inst itut ed to go into the matter; 
and 

(c) if not, how does the Govern-
ment ensure safely to the occupants of 
these buildings '! 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL 
GHAFOOR): (a) It is not true that 
most 0(" the high rise buildings in Delhi 
"have serious architectural ':>hortcomings. 
These buildings are designed by quali. 
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tied reputed architects with proper 
licence as well as with the registration 
under Council of Architecture. Their 
building p:ans are also sClutinised 
under the building bye-law including 
from the point of view of fire protect-
tion meaSUreS. Delhi Urban Art 
Commission, constitut ed under an Act 
of Parliament, Jive~ clearance from the 
architecture, aes thetic as well as urban 
from angles. Thereafter, such schemes 
are referred to the Fire Advisory 
Committ~e, constituted by the Lt. 
Governor of Delhi, Who make a 
detailed fire protection scrutiny of the 
building and clearance regarding fire 
safety fr om the Chief Fire Officer, 
Delhi, is also obtained. 

Fitting of fire pro~ection system in 
the buildings, as recommended by the 
Chief Fire, on the advice of Fire 
Advisory Committee, is the responsi-
bility of the owner of the build in> 
(lessee). However, Occupancy certi-
ficate for such buildings are only issued 
when such systems are fitted and 
checked in the working condition. 
While glVIng occupancy certificate, 
clearance from Chief Eire Officer 
is obtained regarding workab i1 ity 
and fitn ess of such fittinys. 

(b) and (c): Fire Advisory Com-
mittee, constituted by the Lt. Governor 
of Delhl. is also going into the fire 
protection system provided in the 
buildings already construct ed and 
occupied. 

[English] 
Prices of Commodities Recommended 

by A.P.C. 

6344. SHRI MOHANBHAI 
PATEL: Will the Minister of AGRI-
CULTURE AND RURAL DEVELOP-
MENT be plea~ed to state: 

(a) the commodities of which 
price, procurement and minimum 
support prices are recommended by 
Agricul tural Prices Commission and 
the details tber .;of ; 

(b) whether the commodities other 
than thos e of which prices are recom-
mended by the Commission are.pro. 
posed to be included for bringing 
stabilit} in price trends in the country: 
and 

(e) if so, by when and if not, the 
reasons therefor? 

TIlE MINISTER OF STATE IN 
THE DEPARTMENT OF RURAL 
DEVELOPMEN1 (Sl"lRI CHANDU-
LAL CHA'NDRAKAR): (a) 'The 
Commission for AgriCUltural Costs and 
Prices recommends procurement and 
support prices for paddy, wheat, jowar, 
bajra, maize, ragi, barley, gram, tur, 
moong, urad, sugarcane, groundnut, 
soyabean, sunflowerseed, rapeseed and 
mustard, cotton, jute and tobacco. In 
addition, the GoveInment have been 
fixing indicative prices for market 
intervention for potatoes and onions. 

(b) and (c): The commodities for 
wh ich th e Comm iss ion recommends 
procurement/support pLices cover all 
the major cro{)s. However, as per the 
Terms of Reference of the Commission, 
the Government can ask the Commis-
sion 10 examine the question of price 
po licy for any other agricultura 1 
commodity. 

Separate Channel for Education 

6345. DR. KRUPASINDHU 
BHOI: Will the Minist~r of INFOR. 
MATION AND BROADCASTING be 
pleased to state: 

(a) whether the University Grants 
Commis~ion have proposed for a 
s'!parate channel for education with 
the help of INSAT-II in space dUring 
the Seventh Plan period ; 

(b) if so, the details thereof; 
and 

(c) the stage at which the matter 
stands at present? 

THE MINIS_TER OF STATE OF 
THE MINISTRY OF INFORMATION 




